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PERMISSION TO FLY SEAPLANES

2574.    SHRI SHAKTISINH GOHIL

Will the Minister of CIVIL AVIATION be pleased to state:-

(a) the number of permissions given to fly seaplanes in the country, the details

thereof;

(b) the safety norms for the seaplanes; and

(c) the number of seaplanes functional in the country as on 1 July, 2021?

ANSWER

Minister of State in the Ministry of CIVIL AVIATION  (GEN. (DR) 

V. K. SINGH (RETD))

(a) to (c): Ministry of Civil Aviation has introduced seaplane operations from

water aerodromes under UDAN (Ude Desh ka Aam Nagrik). Airports Authority 

of India (AAI), the implementing agency has awarded 14 Water Aerodromes 

under UDAN across the country, namely, (a) Sardar Sarovar Dam (Statue of 

Unity), Sabarmati Riverfront in Ahmedabad & Shatrunjay Dam in Gujarat (b) 

Swaraj Dweep (Havelock Island), Shaheed Dweep (Neill Island), Long Island, 

Port Blair in Andaman & Nicobar Islands, (c) Guwahati riverfront and Umrangso 

Reservoir in Assam (d) Nagarjuna Sagar Dam in Telangana (e) Prakasam 

Barrage in Andhra Pradesh and (f) Minicoy, Kavaratti, Agatti in Lakshadweep 

Islands. Out of these Water Aerodromes, Sardar Sarovar Dam (Statue of Unity) 

and Sabarmati Riverfront, Ahmedabad have been operationalized on 

31.10.2020. The airline operating seaplanes complies with the extant 

provisions of Civil Aviation Requirement(CAR)/guidelines for safety norms. 

However, due to COVID-19 pandemic, the seaplane operations which 

commenced on 31.10.2020 have been suspended and currently, no seaplane 

is operating in the country.
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